COMMITTEE ON PRIVATE MEMBERS' BILLS AND RESOLUTIONS i

TWENTY-EIGHTH REPORT
(Third Lok Sabha)

1, the Chairman of the Committee on Private Members’ Billy and Resolutions havi
been authorised by the Committee, present on their behalf this their Twemyeigh‘:g

2. The Committee met on the 22nd November, 1963 to consider allotment of time

mgﬁt;ae Resolutions to be set down in the List of Business for Friday, the 29th November,
1963.

8. The Members whose resolutions are to be included in the List of Business for the
29th November, 1963 had been invited to present their views on the resolutions before the
Committee. Sarvashri P. Venkatasubbaiah, Bhishma Prasad Yadava and Dinen
Bhattacharya attended the sitting.

4. The Committee recommend the allocation of time as follows :—

(1) Resolution regarding Agricultural production. 2 bours

(2) Resolution regarding Administrative system. 13 bhours
(3) Resolution regarding Trade in foodgrains. 1% hours
(4) Resolution regarding Removal of Supreme Court judge. . 2 houns
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